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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL:HYDERABAD BENCH:

HYDERABAD
0.A.No.906 OF 1999, DATE OF ORDER:18-6-1999
BETWEEN:
Syed Riaz. ....Applicant
and

1. Divisional Railway Managar,
South Central Railuay, Vi jayawada.

2, Senior Divisional Opaerating Manager,
South Central Railuay, Vijayawada.

3. General Manager, South Central Railway,
Rail Nilayam, Secunderab ad.

.++9+sRaspondents

COUNSEL FOR THE APPLICANT :: Mr.G.V.Subba Rao
COUNSEL FOR THE RESPONDENTS : Mr.N.R,Davaraj
CORAM:

THE HON'BLE SRI R.RANGARAJAN,MEMBER (ADMN)

THE HON'BLE SRI.B.5.JA1 PARAMESHWAR,MEMBER (JUDL)

: ORDER:
ORAL ORDER(PER HON'BLE SRI R.RANGARAJAN,MEMBER(A) )
Heard Mr.G,V,Subba Rao, lesarned Counsel for

the Applicant and Mr.N.R.Devaraj, learned Standing

Counsel for the Respondents.
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2. The spplicant was reinstated into service in
view of his success in his appeal againat criminal
charge in the Court of law, vide msmorandum No,ACRM/
BZA.Lr .No.B/P.94/V1/92/26, dated:20-6-1995, The
applicant submits that the period hs was away from
duty is to be treated as duty. He has submitted a
representation dated:12-3-1358, (Annexure.lV, pagae.1C
to the OA). That represantation is yet to be disposad

of.

3. This OA is Piled praying Por a direction to the
raspondents toa treat the period of his gbsence as

duty.

4, The Diaciplinary Authority who reinststaed the
applicant into service should dispose of hia

repregsentation in accordance with the lau,

5. The DA is disposed of at the adnission stage

itself, No costs.

Registry to sand a copy of the OA to R-1

along with a copy of this Order.
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DATED:this the 18th day of Juns, 1999 _
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Bictated to steno in the Open Court
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